CA. Mahalingam Suresh Kumar

Insolvency Professional
IBBI Reg. No. IBBI/IPA-001/1P-P00110/2017-2018/10217

O

FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution

Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
M/s. SRI LAKSHMI SARASWATHI SPINTEX LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor M/s SRI LAKSHMI SARASWATHI
SPINTEX LIMITED
2. | Date of incorporation of corporate 20/12/2010
| debtor
| 3. | Authority under which corporate Registrar of Companies - Chennai
| debtor is incorporated / registered
| 4. | Corporate Identity No. / Limited U17120TN2010PLC078474
Liability Identification No. of 5
corporate debtor
5. | Address of the registered office and | No.9, [Old No.8], Crescent Road, Shenoy
| principal office (if any) of corporate | Nagar, Chennai — 600030.
: debtor
| 6. | Insolvency commencement date in 15" June, 2023 Order of NCLT, Chennai Bench
I respect of corporate debtor Court-1I in CP(IB)/252/CHE/2022
| 7. | Estimated date of closure of 12" December, 2023 [Being 180 days from
| insolvency resolution process Insolvency commencement date]
| 8. | Name and registration number of the | CA. Mahalingam Suresh Kumar
insolvency professional acting as Reg. No.-IBBI/IPA-001/TP-P00110/ 2017-18/10217
interim resolution professional SPP & Co., Chartered Accountants, No.27/9,
9. | Address and e-mail of the interim Nivedh Vikas, Pankaja Mill Road,
resolution professional, as registered | Puliyakulam, Coimbatore - 641 045,
with the Board Mob: +91 73730 52341 / 94888 10404
10. | Address and e-mail to be used for e-mail: s]ssl_cirp@gmai].com
correspondence with the interim /msureshkumar@jicai.org
resolution professional
11. | Last date for submission of claims 29" June, 2023
12. | Classes of creditors, if any, under clause (b) of sub-section (6A) of NIL
section 21, ascertained by the interim resolution professional
13. | Names of Insolvency Professionals identified to act as Authorised NIL
| Representative of creditors in a class (Three names for each class)
. 14. | (a) Relevant Forms and www.ibbi.gov.in->Quick Links> Downloads
| (b) Details of authorized ->IBBI(Insolvency Resolution Process for
representatives are available at: | Corporate Persons) Regulations, 2016.

| M/s. SPP & Co., Chartered Accountants
No.27/9, Nivedh Vikas, Pankaja Mill Road, Puliyakulam, Coimbatore - 641 045.
T:491422-2319882, +91 73730 52341, E : msureshkumar@icai.org, cirp@sppgroups.com




CA. Mahalingam Suresh Kumar
: Insolvency Professional

IBBI Reg. No. IBBI/IPA-001/1P-P00110/2017-2018/10217

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of the M/s SRI LAKSHMI SARASWATHI
SPINTEX LIMITED on 15th June, 2023 [CP(IB)/252/CHE/2022]

The creditors of M/s SRI LAKSHMI SARASWATHI SPINTEX LIMITED, are hereby called
upon to submit their claims with proof on or before 29th June, 2023 to the interim resolution
professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
of authorized representative from among the three insolvency professionals listed against entry
No.13 to act as authorized representative of the class [specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

MAHALINGA Digitally signed by

MAHALINGAM
M SURESH  SURESHKUMAR
Date: 2023.06.17
Place : Coimbatore KUMAR 10:53:57 +05'30'
Date : 16-06-2023 (CA. Mahalingam Suresh Kumar)

Name and Signature of Interim Resolution Professional

Published on: 17" June, 2023 in The New Indian Express and Dinamani (Chennai & Tirupur
Edition)

M/s. SPP & Co., Chartered Accountants

No.27/9, Nivedh Vikas, Pankaja Mill Road, Puliyakulam, Coimbatore - 641 045.
T:+91 422 -2319882, +91 73730 52341, E : msureshkumar@icai.org, cirp@sppgroups.com
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FORM A - PUBLIC ANNOUNCEMENT
(Under Regulation & of the Insotvency and Bankruptcy Baard of india
{insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF

M/s. SRI LAKSHMI SARASWATHI SPINTEX LIMITED

RELEVANT PARTICULARS

M's. SRI LAKSHMI SARASWATHI

1 | Name of corporate debtor
SPINTEX LIMITED

7 Date of incorporation of

corporate debior 20/12/2010

Authority under which corporate

debitor is incorporated / registered Renistrar of Companies - Chennai

Corporate |dentity No. / Limited
4 | Liability Identification No. of
conporate debfor

LAT120TH2010PLCOTB47 4

Address of the ragistered office
5 |and principal office {if any) of
corporate debitor

Mo.9, [Old No.g], Crescent Road,
Shenoy Nagar, Chennal - 600 030

15th June, 2023 Order of MCLT,
Chennai Bench Cour-ll in
CP(IB)252/CHE 2022

5 Insnlvency commencement dale
in respect of corporate debior

12th December, 2023
[Being 180 days from Insolvency
commencement date|

7 | Estimated date of closure of
insofvency resolution process

8 | Name and reqistration number of
the insalvency professional acting
as interim resolution professional

| CA. Mahalingam Suresh Kumar
Reg. No.-IBBLTPA-001/1P-
PODT 1020171810217

SPP & Co., Chartered Accountants,
No.27/9, Nivedh Vikas,

Pankaja Mill Road, Pulivakulam,
Coimbatore - 641 045,

Address and e-mail of the interim
8 | resolution professional, as
registered with the Board

| Mob; +91 73730 52341/
94488 10404

g-mail : slssl.cirp@gmail.com
| ‘msureshkumar@ica.org

10| Address and e-mail to be used
for correspondence with the
interim resolution professional

11| Last date for submission of claims | 29th June, 2023

Clagses of creditors, it any, under clause (b) of sub-saction (BA) of

te section 21, ascertained by the inferim resolution professional

NIL

Mames of Insolvency Professionals identified to act as Authorised

1 Kepresentative of creditors in a class (Three names for each class) NIL

(a} Relevant Forms and
14| () Details of authorized | = 18 (Insoivency Resolution Process for
representatives are available at: | Carporate Persons) Regulations, 2016

| weaw.ibbi.oovin = (uick Links = Downloads

Motice Is hereby grven that the National Company Law Tribunal has orderad the
commencemant of a corporate insolvency resolution process of the
M/s.5RILAKSHMI SARASWATHI SPINTEX LIMITED on 15th June, 2023 [CP{IB)
252 /CHE2022]

The creditors of M's. SRI LAKSHMI SARASWATHI SPINTEX LIMITED, are
hareby called upon to submit their claims with proof on or before 29th June, 2023

antry Mo, 10,

The financial creditors shall submit their claims with proof by electronic means
only. All other craditors may submit the claims with proof in parson, by post or by
elacironic means.

& financial creditor belonging to a class,as listed against the entry No, 12, shall

professionals listed against entry No.13 to act as authorized representative of the
class [specify class] inForm CA.
aubmission of false or misleading proots of claim shall attract penallies.

Place : Coimbatore

(GA. Mahalingam Suresh Kumar)
Date

2 16.06.2023  Name and Skgnature of Inteeim Resolution Professional

o the inferim resolufion professional at the address menbioned agamst

indicate its choice of authorized representative from among the three insolvency
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Term Loan 12.35% +applicabie

1, Rs 95.00 Lakh overdue interest @ Hs.6/ 47 .342.28
2% & monthly RESTS
Term Loan 10.90% + applicable

2, Rs 25.00 Lakh overdus interest @ Rs.26,53,608.00
2% & monthly RESTS

upe g As.94,00,950.28

£ _ifami o L st ssin

" Quonfing et ig G gy o, Bodeo eyionice Sadui e Cegrteoufn L Cegaaan Tl
WL Ul TR E Ly LMD, o) s o s £ imaen sy L g s i Fullamyer
"Rpg ot Beoonaslucl alg Gogo Suuhe didgies Guasealis sefgi orgueh Gude ebudo
B atAgm 0L e R gh B8 Cuay S i duer Fio
anarBen, Guomese el QT eatien Suguicem ae B, ws sameo amwd oen- ol osdnh e, §5 3 gl
fi. 0m. goevdvaiger, fano 0w amumcad, fos 3 asdab. S mb sisted. fo g Sandiggend. S A dgancy
whpd & oa dgand scapried [ kg rteenso. oD fe e af ddsapapes @0 g ungremdl.
Bon ofl gt A om Spard. Ao Ol casfead @ oo g yagrer S A sgelendl g & Ggeslpe
Ao wdo gromevosd. dm 3 dgagrs whme &m A dgans s orepaptad [ Eddganal sefdsondsaTsosd
B _aian [fma Sodsn iR @ 4000020, - (apunmd Smrdpmn T hodig sy dgd asndaninsg e
woipah S misdeap s anan eetfab) Suodeo aiwafiss i fsverug aftene acg whoes Bis Spand Seawia s
p—— - il - St FIsEE ; Apg. Grisd Sube
BT, SouTlenmes, LSRRI & smafwne Eanusa, Bl Cuensstaciion Ll Sse Wi e L S|
& Ungmai | auligs LD, 2002 e Uiy 1304) S £ S gy Sesoaogy @3 SED & e osamarLi L v, s S sihe

UL gl Tefley 1305 B vy, el aypsgangie Sgpeoduland, Spaeee de gy mrafldlmig St
SuDULILL LTSS L O b friss wnDnésaLngs

Yours faithiully
Authorized Officer

epap!‘ .dinamani.com




FestldhGILpemLo, 17 @@etr 2023

*

BlevsrLocoet] G\ FesTemGHT S

BLIEHLID LD ﬂllﬂaj,@j QLIRS
Li6M6MT Lomevore

= w - m A

5@5@ eﬂ@uuwmnm

Qizsienent IBSITL_&, .gq(E&rras BT (Sum)@ms\)u Lisafludled

315 DHHGIUD BTTBeTe Bt GLbp mrremalrras@}as@ (e euLd

Cl&irener, go©eir 16: ﬁépuunazc%m

QTS (b G FeOVTH Lom)
DD QPLOBSTTTT YT% oSS
Qs HeVOTHFHETGT  LO(Hd Hleud;
sevadl Hlevpey ellLpm GlFsirenes
lev  GleueraflbFlLpenio  Heoflds
aIGw pewr_ G iHm G-

9BV Fevhg OFTETL_ L0G
6T [BUGUTLDRS HIGOD GOLDF
FT om.FLyessluest, i

QUGHT,  LO(Ihh HIQULOGOGHT  FHGVSTHT
GO ILITRTIT oyt  auTSet,
BIGOGRT  (LPHGUGIT [JHGIT LDGEH
aef  Olaowirmosr o ererfll
Gt g6vih 5 O)HTETL_GUTIT.
WSS OF R YT
O)FGTGOGIT, HEHGUAITGTIT 9Tk
&lsv  pevL_OLmD QLo HTTTIT
QTS LO(hS SIeud  HeVeYTHudlest
oS Slaud Hevall Blenmey ailLpm

ABAAIL QunmeTsasy gHLEID Sa15ME FGaDs6 @Hss) 1b Gpm LOTERTaUTHEHHS, i afled i1 Qb LomessTaurt
Geusefladpemio mewL_ QDD eNPLIL6vBTIEY (PSTLD. LIL L BIGEmenuLd, — LImFmL_(h&F J i £ FOGT  QGOLDFFT  LOTFHLILINTLD
. . ) i L . . o
Qeienen, axOir 16: Qaiianar  FoiT gbisaT afL’ 19 6b 2 Gam @LienLs Zg oo )| HENEITULILD auLpbiG) Glgery QsesTen et Hevoriquilev 2_eem g,LB]l‘.er,rer\ LML amg]c%rr IDBHSGIAIL LIVSDe0&S085S6) Qmms‘rﬂasé,lkpsmm GMHU-@T %H;Q‘Tgﬁ) @jbff’i’;r . P,
9/Ca1é Bt oyrs QListrast Gy sevar Hrtb LN 5) SriieoLors Liswh DSITIT. BeOLCLDD SPLILITESLD T8 HSSIS SoTNule 58-9) 6ug HSSIaS H6068 Hlenmey edlpreleo S Dbl HLpeIV HEVGVITTT (L

1hleweur’t LieiTerludley Lom BT L& Fmrr

1960 GIB&EILA) GLAI'IL| LoD mILD GLIewLI
el uensLILINSSe GPSS Lol

WrerTaeii_Lb QLG 55 Geuess
®ib. Grogyiib, Fewi_ w1
14 auensimer GUBGILAILT GlLimmeiTs

SOIPHTH L THL T eTLbgd]
QYT LD(hS SIRILT LIGVHGHVESHLOS
9THIFD BewL_GlLHm GLpLILITs
LD LO(hSHieud Fevaprfl aflLpm

LomesTel S LIL_L_LD eULpRISIL LOSS6T HEVEUTLD6S SO Heo&& om.sLiLSlTesflwiesr.

2_L 61, Slenm& ClFweon saerSLflm Cuig, SNDHIH LIS 6T ST DHSSIOILI LIVSEDe0SHSH S
slenetCounbsi Ga.mrrmuenTEnd, mSgiels &evell bpHMID o rmisd Quis@nT @rr.embgleor,
ST& SPLILITSSLD Lo(HSSI61S SV (pFeveur (p&gFolFeveues 2 smafl_GCLmi.

T T8 faudeet, Hlireurd
&1l gGLoay,  Lo(hd Siad
s FHTe I ITerT  OFhGVG
LOTIT, &IGOEwT (LpHeveurT 6ileols

LIGW#S’ (,’jpg;mb CausirariéGlpaLo @é;@ﬁﬂ‘@ D /Tgwgy e pe QJU:"LIL.b a6y, LodSET BTG S FlvD FDVSFLRS  HIOTCBST  Hieud Fevall opmid YITIFE  yTS% FpLITSED BSSGeS  FEey @omT  2arefl Gt
pooL—oIDDS] , QIEDSLILVTEN "o LITDENSENE LG Qewevrr sae1@r ity Guig, sy CaH.prymuentFTLA), omhlev Lo(hd  QUISSHT — @TT.FThGIoevr,  HeauThl Lpgeaur 1psHdFolFed  Hevh GIOHTeHTL GoTIT.

wpamLBled ppevrm 2 LICwimasLit  LkSS GCale(hb eTeTDTIT 9feurT.
B$G) GG eTils Fntg w QUBGILHILS OBTL_ThSI, LOof FHIHTEUTE) i
QUITRETHTTS) THLRLD FSTHT — STLTL audest G\goudlesr LoserfliT H6b ° ° . . .
7§ F1CHBFT @GPlS S SFTOewrTed el Frrums aupisii’ L 1,050 [[lTU.lL'[l'l.D, ﬁ@' 6)&]0 &OE&rﬂa) 5L!D566)U - Q-)ITI.DUUI.D @66)'_(8”.'
HTL_FIFGT eLpeOLDTH GIPIILGWTIT®)  LOGHFLI GOLISET _YGOET S LOTEHT ° ° ° ° ﬂ . . . . .
TDLIBSBHLILIL L. QUTSST Lopmib  YFMTHEHHS, Q')“ilu_IITIT @&)I.D @JTUJ@[DU L 1 6 Lﬁ]GOTElTU UUS]GU&GT[ @mm‘l UQ)QJ

BISLDFFSG SV UGS

BIFLDFF6h

Wép/ﬁlc%ﬁll_ll'_l_m.

FHTHTTS H6060 aaievT 19.28.G  erdsivCermym CaHTallbsrme, Lidk Glssirenar, geir 16: Glgatiowar  616tT.LoOGHFGH wplug:  sBSHHeT  CH sl L a. Qecrener, 2Ot 16: FmibLigid  OFeienar &L_pHaewy 6GlFeLILD
aNeurFet LG 5): GOLDLILIGDL . FHIFTTE, 6T610.6T6V, LomBHTTL S, gruyyib whmid  GlFeTenar LompesTTL & Fam (@G0 Seflwri Bl picieThiser Lissioenastudley Ligmiofiiny Lesshl 4 LOeSTFTT JuileOHET STLDLITS H)
LompHITE & LGEHeow Sruevn  Gleuller Hever 2 et CLirm&if B5.69.H b LoTTL_cvhigaley L6 geren wimGul ewr,  epeurd  CLopGlgmeTer iR GLDﬂ:)@&ITdT@T.l_'H_H_G).[dT@T'g;/TGE) LGHT Bl I ILIBLD. .
WS ®aIs@Gb alensuiley @b, W FTBGlef LoHmIb HeHeVEOLOWIT FTUWITIT [H MIGUSSTLD eLpGULD TS [TTWLYTLD, Gl spsH1,  LGEUID  CopOlaTereriiL Gl abramenr SLDF] = STLOLITLD LomD D) mfﬁg ’—’L”mﬁfm GUF
10&&TS GLiewuser Hrib L9ss  Ffleow sllprd o erefl Gt eoiols Liesflger CopGlameren — jeewtT BHT DD Lbiid (b Hriienio LiewHH6T G1ild ) evr_Gu 16 Blsigmy pulicdsallss  Gbsrs Grsievar si_pamrul

CrsMealIBHFeTnesT.  LOTEwToUIT

H6VIb &I O\FHTGHTL_GoTIT.

21 @1 seiev Gleuulev g5
4 THTENGEN LOEHLYG ) GUMLILIL

Glgeiener, gt 16: HLOLp5SH5I60
OevsirefldFlipenis 21 @) miserlsh
100 19 &M LmgeTadLl enr_ SL_ha
OeulILSET FTHFHD @) BHSHTSH
OlFatirenar aurasfleney eoiouwib GG

SLOLpHSEI  LvGearm () b
afley O IISFeT HTHHD 95T
Mé &1 sretiihEns. Gluerers;
Glpeon  LFaurer  GleuliLiofene)
(ooLITT G TQUNL"):

LogIenT  AIomeyr  Blevevwid -
106.7, G\FcTenedT  LOGTLDLITSHLD
- 106.52, wgieng m&Hyd - 106.52,
©lFciTeneT MmIhIGLDLITSHHLD ~ 105.98,
Gaugyrr - 105.44, wGm(® - 105.08,
Gpgsentl -105.08 prens - 104.54,

L& FCahl - 104.36, LiTewaTWIAI
Cam_emr_-104.18, LITLDGE)
Gaugyrr-104, SH@hFTRYT-104,

Dw56-103.82,  SLapi-103.64,
S5 515S39~-103.1,  HTEOTSHHTC
- 101.66, BILos&H6e0-101.3, LITHIG)
Gui’_enr_-101.3,  &pLoLyf-100.76,
CFouLd-100.4, w1 Hrr-100.4.

4 BIENSHET LDEOLSHE) EUTLILILYS
OSBRI  QUBISEFL 6D  LIGEIH
afled g Coavhs@ HLDF Flevey
& gil. Com@ SevF STHmi LomH miLd
OeuLILIF FEUGSTLD HITITGSTLOTS Fevtldh
&lLpenLn(goOest 17) SLADBT(H), L] SHiF
Cafl LoHmILD HTTSHTD LIGTHS
arfled (p&lev @)L_rhizarled (Q)iq LAlasT
QTGYIL_GST Tl Ul CEUFTET S| (LpFH6L
LOISLOTGST LoGOLD OV IL1Gdh (HLD.

@pTiD WISGIpenn (90T 18)

SOPBTH, L FGed  LopmiLb
HTOTESEHTD  LIGHFeMed  Cps
Q_misafls Qg LolstTam ey etr
gnlg i CUFTed (LpSe) LOIGLOTGT
LoewLp OLINLIGT(BLD. FHTEHFILTLD,
OgmigeoL’ (B,  greshliGLL e,
Cougumt, SBLILSSHTT,  S(Hevuesst
GUTTLOGNGY, GI(LPLILJTLD, FHGTeTSHS,
WIFF), H1_aorit, LouflevT(h Hieom, i)
wer, QuigtbLigrT, &), BTLOG
&6, GFevld, ShLoLyfl Lomeur’ 1 b
&6l Lopmitb L] HFCF R LigGHereh
el @)_rEiFerfled HevioenLp Gl
QUITUILIL|GTGT B

Stige&lipenLo (8961 19) Fmaueir
eatpT, reflliCLIL 6L,  HTEHFL
b, GeuauT, SHLILIS ST, G(HevaTsT
GRTITLOGYGV, H(HLOLYIT], Glhayuesst&l),
Gaoub, mGym®), hov&ifl, Gsmeval,
Syt Cpevf] LoH mih Flevst(Hidsed
LomeuL” 1 rhigerled i (@) rhigerflsh
FeTLOGOLP GWINL QUTIILIL[GTEN s

OlFaleuTl1gGLpewL (27Oa8T 20) S
aueiTearhT, rensfIiGLIL enL, GaugyiriT,
GBS ST,  B(HEUGTTERTTLOGHGY
LoDMILD  HTEHFILYTLD  Lomeul” L fhih
arfleb grfl(, (Q)_rhigarieh Licudg LoemLp
WL QU I ILGITENT

O\FetTenaT LoHMILD LDBHT LIGE)
Fofley hds 48 1oewfl Ghrd&ley
QUTETLD geney GLogeLpl’ 1 & IG5
FHTETLILIBILD. BFH TGS gl (@) rhics
arfleb @)1q-LoletrentapiL6dT htq 11 GoveFT
AT (Lpdev LBLOTET Loewlp Gl
WEIBILD 6768 O)FGSTEHGT GUTeHTEn6V

aLotiLb O)b el 66 ).

&6V OIGTL_TLITSH QUIT HILDSGFHET
H(h Gld CHL L) Fal’ 11D Glaeir
afldFlLpenLo penL_OLiHD ).
QPD s LoHTL W5 S
@eru L OLITSIdHGT LoD
mid  LevGeaim  FhIHHIGHET
Carips  150-d@d  Gropri’
Gt B6vib &1 G)FHTEET(H) HihiH6iT
(S SIF®6T O\ Neld G,
@& GPSSH  LOTBFHTTL G
F_g51play GLoeuTeseTemLD
FHEOGUGHLOL] Ouimpllwirenr

ST (Flev LIGFFGT) LDGYSTL 11
afled gruieniot’s Liesslser Giom
Oamereriii’ (b aIpEesTnerT.
pn 10 LoGYTL_cVkiFee) eyt
WITIT (Bl MIGUGSTAIGEIT eLPGULD STl
el Liesstlger  GromOsmeir
Tl ILI(hGlesT e,

@Q)bs Blevevudled FrwILyTLD,
G165 F.[pSHIT LOGHTL_UrAIF6IT6Y
SEIWITIT (6 MIGUETLD eLpeULD SHTU)
el Liesstlger  GLomOSmeir

o & GPIS & OLIT HILo&FeL_LD

STOEwTTeS)  eLpevld  afleTdsL
LI L&

Llestestri, s  LIGGuiled
CLopOFmeirer i (b g
GOLOLT LIesSHGT &DS Hi FH(H S
Cal' i’ 1 g GTGTITIT
QelT. Fal' L SO U’ L my
SICOGHT  YGOGTTWITHGT  GT6N.
Coyd YLIge) TaDLOTET (L0
Guib), erib.Feugm Lgums
gest (eu_&@) el Grmi
SV %] O)FHTGHTL_GoTIT.

Creveu FaufldGlpenin (995t 17)
75 OF I 1HGm H).
9)51@S 21 GlFaTane TullbGay
Gam L 1b armiev Glaseiremlsa)
LpeoLo Oleverudl i’ 1 GlFuiF):
O\FeiTenasT, STLDLITLD  LIGHTILD
eoeetudled Loyt Liesstl Grom
Oamarar ihaigsTed  GlFesTenes
FSL_DFT - ST @en G
Q) ot SSEd @6y 9 LpSe
12 1oewil euemyullevresr 16 LBledr
F1y gullevserr 78 OFdmiin
Wererer. (Q)bs CrrsGled OlFm
HOLIL (B,  BpomedLyfedlmb s

OmHS LTaITSSHI5E ()70
9.10,9.20,9.40,10.05, 10.30, 11.00,
11.59 oewild@ Liwewilaser FpLi
TUSGOHET QNISSHLILIL_aEIToTET.

LIGVeVITaUT $Ge0)(1Hh 510 FaiTem 6wt
HL_DFDTHG Qe 9.55, 10.10,
10.30, 10,50, 11.15, 11.45 Loewsfls@,
FnLiy Lwesiiser qufled @uidssi
Li(pLD.

Guogond — SmibLIT S b5 51
OFmiseou’ hHg @uey 10.15,
10.45 opmyb 11.40 Loessild@, Liws
awflaaiT Fmiiy rudled @i
QGG &

" . » » . PUBLIC NOTICE
o BI L[fe. ﬂﬂ:mm &I.ummnmmm I & heraby informed 1o the general puBic 2 Targe Tal aur CREra 15 internding Lo purcass the immoeabie
e | i C = . ﬁmnen:—a n:i:a-lgl;admeasl..rrg an extent of 58 Aere 10 Cents compraed Tn the survey numbes lsted
(apmd VI afdl-1 ssravslldlser) (gmgmrear falley oyblsmr o) erain i the Schecule Froperty situated at Nearvallur Village, Kancheepuram Taluk, Kancheepursm
L Pl 5 T 5 T . Tl 5 T P ‘ C.5. No. 62 of 2022 Disticl, Tamif Nadu -'-hl:hlsrrcﬂ;pa'hwhrh'dl;snm:hnm&:hac‘m neremnder (heminafter refermad
MFTysEuaissssans L L.5. No. Iy a3 e “Schectule Propesty™),
paH6l LDTMHMLD uy &, J. llﬂml.m'l" L All thal piaca and parcal of lands ll:lﬂlE%maasurrﬁau F;T\{Iarlu:d EH!u;ra-Hl Gemts comprisad in the
= btow menkicned surmy rumbers wr Yillage, Harchesauram Takk, Kanchespuram
BULHBLILLL SenenaubaGL osiellLg) aenenoeimmie] | @i, G Gz, pisic, Tamk Ve e aflalod Wit he S16-Seggein i Dish it of Kancheepuram Joit| g
. . . . . x . v ¥ = Sirain nol of Kanchespuram camprsed o the A M BUMNEY NUEMDETS W
16.08.2023 (wa6L sMHEUNGIeTeT eBE ClFsTemeT—9 GET‘”LW '35{""-“35:1-: AC-63, Seu ylolausimy, | corrasponding exent a5 follows: ; Fr _ )
SHlomer (Hewer stevor. 0709) SpsswoiL Waauflé e LIHHLILED. jstoresor me, Glesmamer - 600040, s B[S Vot ] AW [ By o] 0 [farmey P |50k | Sarvy o[ e
V- %..| 10 041 | 26.|5 0.31 | &0, ] 142 068 | 78, 1928 | 0.30
ydw apaeur: 2 |12 102 |27 [ena1 | 058 |52 |18n agd |77 [eE | a5
0 nib, et qi6in.27 Mt wy. dnpn.s Gta a3 %08 [az0 |34)i8a | adr |76 |ms | o
: ! s e 2l ; k E o3
g a6 80, s s 011 gl ko gt Plan |18 |E|E |oE Ee |G @i |0
. , . , resar. | 4 T i 2 a. ! : B Al a. ! : : i ;
MTH oL sl I i - '.E F’EE'"""H*ZB" | Bait, Jaigl WS, 7. | 22 138 [32.(7 056 [57.0162 | o048 |& [ma | 064
BTEN6, SIDLSSTT STETEN, SlHAIGTCaHT LOTAILLLD, Gam (g, Glesmamear - GO00RS, -l B g %%E gg& gg. 31 ggg ?g. }%E 333 gi. %-%E: ggg
et M. gbonc o opbs AR A A
. &, Lirh sl & sOLIT : : ; I . o el :
usnIpw (ppeurfl : uh " . 12, 31 0.44 | 37| au 087 |62 |1m2B | 032 | &7 |33 0.54
. -_— ufihgemrsaiu L whigsmr, S R.V.Rajaah (ymegn), 13, 32 0.96 | 38| o 08 |e3|ma | 137 |88 |z | o
g 5l 5662 . 1, o mugne) e, 1o |3 (R |0 @k o8 mee o
LUR& SpU U@U"'—"'@é')@, SIDLIZTT, Zeum) Glam, Gan Figmd, Geavsner - 600085, 16, 41A2 ggg iié: 10z ggg Eg: 152, EZEE 9i. |2 gﬁg;
Qeenenen, s(51DHT(E-600053. Glssi gupsoi HENEOT 6L Th (510 l:ﬂggﬂfﬁluugj FITI“E‘“';:"‘7‘-'F"T!!]"'“i'IJ BTEm 16, | 4182 0.35 |43, 1z 054 |68 |1@3s | o0 |93 [Z30E | 056
Tonergnib_angped Ammh MOl GG sl Gpfuage| | SLEASSMIT S, TTENGLMT undidin paineer, Gearenar o uwmESl | |18\ 428 ) D12 (4 180 | DE8 (681888 ) 030 | 3 e | 0
QamhaLomeng), Siens 2 Mo AuHmIb esvLien eevsls LWTLGSE aumeing! Lﬂﬂl',[l]ﬂlﬂb'ﬂ. Eﬁﬂlﬁmlﬂ ':nh,ir&lLﬁFU ,ﬂ:ﬁﬂl L s BV e %5! 1,:%2 gg% :E E:?! gﬁg 3; E: ggg gg E}E gg;
. . .. . . . . . . . . ¥ | T I. IT 1]
gy uppih aniGuity’ oo : sivdgael Bdeude) | dpauaTs Bardis enGasmpn Qs sumt m.6.8050.000 0 \5 GG | GG (0[5 | var |7i|daas | dir |8 |we | afs
&L 691, HLgTsY, 610.6.871( & GeusiuLishr e yeiv cmamBeu gyrhiagei m@aﬁl&-&a 'Eﬂ.lﬁ:rﬁrlf Glesmaner o wifl mﬁurmg@m C.85.62/2022 21 | 44B1 | 067 | 49,134 080 |74 f1916 | 012 |99, [#5 030
385l (Else) wnenu—-400069. IRDAI Lley erewr. 111, am1if Qaneoug) STEN) mg-mﬂmmﬁ Gﬁl@ﬁl@mﬂm“ Gmitg s, Eﬁlmm"’ﬁ 25, | 454 100 50.1 141 00 (75} 1924 0.25 Tl 5818
sﬁls‘oma‘omuug@m GLULLDOIWTGLO. CIN : L99999MH2000P|—C129113 mmﬂ amg[uLjTﬁmfmlu %;}Hl&ﬂ'a[ﬂ_‘] a.lg]l_lj'".ul.ﬂ ,a-lﬂ‘_rr i-:l.llfffl.lﬁh y [FETS 5.' ar T—nm Eﬁ-] |a] hal"u a?;gﬂm litke, claim Et;!gmrga ty way Ef‘i!ajg
L@Iggﬂm glg] é]{ﬁr_nu 'ELIEEJ &";,EE'@ G]Emm Ei’! nange, 1Base, |KefEs 'EH!FE‘?{DDI.E:?EM ar 8, & nca, BasAMEr: k

gaEsinn ﬂmnernrsece'sgq Property or cgs. Iﬁﬂnu

|5 ol &y FAanner .II'IHHI'.‘:E-‘.IETI\'.'Ill'IElEI'lll'I of The aperty ane

e wifdlwarnm  wrsolr lﬁaﬁtmﬂrmﬁgﬂm 20,04.2023- m i (B vt EHEEI ] i Y pert 2
siflermemem s sumsblumips, dlos 2 wifSusmn wrsl T s ser ?rg%ﬁg _Jé:.cz- Lréq'l;m u:'::gmt i o I ot j“.';p‘,:? nhfilrg r-:lwydprﬁ;[; I%E_Egi ﬂs"w?
g-ﬂ!'lﬂ-'lil EIE]EJJWHTEJ;Q!I@ LT é]mu%;_ﬁlrﬂmmufh& ﬂﬂﬁl"-ﬂLlILﬂ :rﬁ-_'ﬂﬂ E.E' Ehal be eamed m?fﬁ%ﬁ%,m 3] shal HELEE;E'I'HEI’I'I.‘HFE':IIH érr';"rg{éf‘mr
EFILIG, ‘oLomLiy m@&ms P ﬁf: "[:I'JJ S4EETI Gphefl GMELISGISTETITIT. =

Guomiie Ji;i.'lmﬁurm =L b ughdliflemes  Glausflul(
m&luuluu@d@_@ g,"lrﬂmma, Weuarflui(s) Ui, Slainy Gugduig

Uk hlsumrhl Gmm&sum_ &mmf.‘é-mrr SELEE| SEUTS] &GSy 'Glugm
wuiaGenm Blosmadlan ayeommdl, Elasupdmal undl sk

ugsdl Bumugemsd Gaflallssmonn, oy samih W ssdh,
sTehimenmeRl .__;ﬂ.lggmw Glagsb ey sioblusfan  Gamermm

Ganeg.an Ii‘l L iy

L e p P ma

e

FORM A - PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insaévency and Bankruptcy Board of India
(insatvency Resolution Pracess for Corporate Persons) Regulations, 2016)

epaper .Ii namani.com

MUTRAM SOCIETY |:'F:_;=Z

{TAMILNADU CORPORATION FOR DEVELOPMENT OF WOMEN LTD) |
. Annai Teresa Mahalir Valagam, Vallrearkatiam High Road,
Mungambakikam, Chennai — 34 FH: 421194487 | 2817 3412

Tender Mo, 131 | Mutram | 2023  TENDER NOTIFICATION Date ; 16062023

Foor and an behall of $w Mulram Soadely Saaked lenders ane imdled by #e undersigned lee the prinding &nd

sy af Tamil b Mkl Mesnzatia Mutam Monlhly Magazire for e period Upio b years e e

date of contract, fram progriedoes L Auihorized slgnatanies (Mo under lakan condraciars) of fhe prinling press

whio ara in e fiedd of printing of m nes Established primers, papar siock entre witin 4 month whao ars

own having fully equipped doutde dummy Eight ' Pour colowr ' Heacksef Web ofised Four Colour printing

machiniers l.'.'|lh rl;:mpulcr printcantmd (CPLC) with CT F'.;'n-.‘l Erdng E|:,‘|,.1|:|mgnl for Ih:;rrr*r'rn:rl 20,00 8o

specilicalions detsiled in he [ander documert

1.Reputed printers’ Printng Press should heve within the Grater Chennal cemporation CRy lmil ) arourd
Chennal wiha are nderesiad and elighble can cbiain the fender document fram the sbove sddrecs dur
the ofica hours on all working days on paymant of non-refundable amount of Rz, 1000 by maans
demand crafl obdaned from any natioradied bank in favoer af “Widram® payable &l Chenna from
1700 B0 03,07, 2023 at 2,00 P.M,

2. The sealed bender duly filad up will be received at the ofice of the Mutram, Annail Teresa Mahalir
Valagam, Valraarkolam High Rasd, Nungambakicm Chenngi= 600 034 upta 300 PM on 00 07 2023

3, Tersders will be apened 05072023 on at 4.00 PM in presence of the avaiabhe tenderers by the Editor
Miutram or By any olficer susarined By him an his behall inthe manner prescribed in the lender
doeuments.

4. The tender should a:azumgan:.- an EMD amound of Ba 2000005 [Rupsss Twa lakhs anky), The
canditions relating o EMC, Supply, Paymeaniz eic ara gisen in tefendar document in delall,

Fla::a Chenna halrparsaa, Mufram |
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FOR THE ATTENTION OF THE CREDITORS OF
M/s. SRI LAKSHMI SARASWATHI SPINTEX LIMITED

M/s. SRI LAKSHMI SARASWATHI

1 | Name of corporate debtor
SPINTEX LIMITED

7 Date of incorporation of

corporate debtor 20/12;2010

JE'.uthl:l-rlt:.I under which corporate

debtor is incorporated / registered Reqistrar of Companies - Chennai

Corporate ldentity No. / Limited
4 | Liabality Identification Na. of
conporate debtor

U17120TN201OPLCOT 8474

Address of the registered office
5 | and principal office {if any) of
corporate debtor

No.9, [DId No.B], Crescent Road,
Shenoy Nagar, Chennal - 600 030

15th June, 2023 Order of NCLT,
Channai Bench Court-llin
CP{IB)/252/CHE/2022

g Inzalvency commencement date
in respect of corporate debtor

7| Estimated date of closure of
insofvency resolution process

12th December, 2023
[Being 180 days from Insolvency
commencement date)

B | Name and registration numbser of
the insolvency professional acting
as imterim resolution professional

CA. Mahalingam Suresh Kumar
Reg. No.-IBBYIPA-001/1P-
POO110/2017-1810217

SPP & Co., Chartered Accountants,
No.27/9, Nivedh \Vikas,

Pankaja Mill Road, Puliyakulam,
Coimbatore - 641 045.

Address and e-mail of the interim
9 | resolufion professional, as
ragistered with the Board

Mob: 491 73730 52341/
94858 10404

e-mail : slssl.cirp@gmail.com
fmsureshkumarical.org

101 Address and e-mail 1o be used
for correspondence with the
imterim resolution professional

11| Last date tor submission of claims | 29th June, 2023

12 Classas of creditors, if any, under clause (b) of sub-section (6A) of NIL
section 21, ascertained by the infenm resalution professional

13 Mames of Insolvency Professionals identified 1o act as Authorised
Reprasentative of creditors in a class (Three names for each class) | Mt

www.ibbi gavin = (uick Links = Downloads
14 (b) Details of authonzed =+ 188! [Insoivency Resalution Process for
representatives are available at: | Corporate Persons) Regulations, 2016 .
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For Garesh & Ganash (AtHomays & Soliciitars) Mew Moo 22, Muthupandian Svenue

m maaﬂrlﬁﬂeﬂ'ha i mn

Santhome High Road, Myapors, Chernal - 800006 Ph: S840421500 Emal: firmataw 1@gmail com

Maotice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the
M/=. 5RI LAKSHMI SARASWATHI SPINTEX LIMITED on 15th June, 2023 [CP{IB)
f252 /CHE2022]

The creditors of Ms. SRI LAKSHMI SARASWATHI SPINTEX LIMITED, are
hareby called upon to submit their claims with proof on or befare 29th June, 2023
fo the inferim resolufion professional at the address mentioned against
aniry Mo, 10.

The financial creditors shall submit their claims with proof by electronic means
only. All other creditors may submit the claims with proof in persan, by post or by
glecironic means.

& financial creditor belonging to a class,as listed against the entry No. 12, shall
indicate its choice of authorized representative from among the thras insolvency
professionals lsted against entry No.13 to act as authorized representative of the
class [specify class| inForm CA.

Submission of false or mizleading proofs of claim shall attract penaliies.

Plage : Coimbatore (CA, Mahalingam Surash Kumar)

Date - 16.06.2023 Name and Signature of Interim Resolution Professional
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WORLD ®-

Missiles hit Kyiv as leaders
from Africa push for peace

Ukraine says it shot down 6 Kalibr missiles, 2 reconnaissance drones

KYIV

A delegation of leaders and
senior officials from Africa
sought in Ukraine on Friday
ways to end the country’s full-
scale war with Russia and en-
sure food and fertiliser deliver-
ies to their continent, though
an air raid in Kyiv during their
stay provided a reminder of the
challenges they face.

The delegation, which in-
cluded the presidents of South
Africa, Senegal, Zambia and
Comoros, first went to Bucha, a
Kyiv suburb. The delegation’s
stop in Bucha was symbolically
significant, as the town has
come to stand for the brutality
of Moscow’s February 2022 in-
vasion of Ukraine. The Russian
occupation of Bucha left hun-
dreds of civilians dead in the
streets and in mass graves.
Some showed signs of torture.

The members of the delega-
tion represent a cross-section
of African views about the war.
South Africa, Senegal and
Uganda have avoided censur-
ing Moscow for the conflict,
while Egypt, Zambia and Co-
moros voted against Russia last
year in a UN General Assembly
resolution condemning Rus-
sia’s invasion. Many African
nations have long had close ties
with Moscow, dating back to
the Cold War when the Soviet
Union supported their anti-co-
lonial struggles.

While in Bucha, the visitors

_'-_'

A woman Cries as she carries her th|ld leavmg the Stene of a Russian rocket attack

that ruined her house in Stari Petrivtsi close to Kyiv, Ukraine on Friday | ap

Part 1 of nuke warheads sent to Belarus: Putin

President Vladimir Putin on Friday confirmed Russia had sent nuclear
arms to its ally Belarus. “The first nuclear warheads were delivered to
the territory of Belarus... This is the first part,” Putin said. “By the end
of summer, the end of the year, we will complete the process,” of
transferring tactical nuclear weapons to Belarus, Putin said.

placed commemorative candles
at a small memorial outside St.
Andrew’s Church, near one of
the locations where a mass
grave was unearthed.

Shortly after, air raid sirens
began to wail in Kyiv. Mayor Vi-
tali Klitschko reported an ex-
plosion in Podilskiy, one of the
city’s oldest neighbourhoods.

“Russian missiles are a mes-
sage to Africa: Russia wants
more war, not peace,” Ukraini-
an Foreign Minister Dmytro
Kuleba tweeted.

The Ukrainian air force said
it shot down six Russian Kalibr
cruise missiles, six Kinzhal hy-
personic ballistic missiles and
two reconnaissance drones.

Meanwhile, Ukrainian Presi-
dent Volodymyr Zelenskyy on
Friday ruled out talks with
Russia. “I clearly said several
times at our meeting that to al-
low any negotiations with Rus-
sia now that the occupier is on
our land is to freeze the war, to
freeze pain and suffering,” Zel-
enskyy said. Agencies

JAPAN RAISES THE AGE OF

people, mostly seniors, killed in highway
crash in Canada, official says

CONSENT TO 16 FROM 13

Japan’s age of consent was
raised from 13, among the
world’s lowest, to 16 years
old on Friday as lawmakers
passed key reforms to sex
crime legislation

IENEW T AW

The changes make
sexual intercourse with
someone below age 16
as rape. They specify 8

scenarios of
“consentless sex
crimes,” a new term for
forced sexual
intercourse

They ban filming and
possession of sexually
exploitative images
taken without consent

WELCOMING THEMOVE

Campaigners welcomed the reforms, with
the Tokyo-based group Human Rights
Now calling them “a big step forward”

The lifting of the age of consent in
particular will “send a message to
society that sexual violence by adults
against children is unacceptable,” the
group said

Japan last revised its criminal code on
sexual offences in 2017, but activists
said the reforms were insufficient

regulated by regional

It means that
people who use
intimidation,
seduction or
money to
coerce children
under 16 to

be made

meet for
sexual
purposes will
face a prison
sentence of up
toayearora
fine of $3,500

status

The
reforms also
include language

ordinances
before

Biden eases eligibility criteria
for Green Card applicants

WASHINGTON

THE Biden administration has
eased norms by releasing poli-
cy guidance on the eligibility
criteria for those waiting for
green cards to work and stay in
America, days ahead of PM
Narendra Modi’s visit.

Modi is visiting the US from
June 21-24 at the invitation of
US President Joe Biden. The
visit includes an address to the
Joint Session of the Congress
on June 22.

The guidance issued by the

US Citizenship and Immigra-
tion Services (USCIS) regard-
ing the eligibility criteria for
initial and renewal applica-
tions for Employment Authori-
sation Document (EAD) in
compelling circumstances is
expected to help thousands of
Indian technology profession-
als who are in the agonisingly
long wait for a Green Card or
permanent residency.

The USCIS guidance outlines
specific requirements that ap-
plicants must meet to be eligi-
ble for an initial EAD based on

compelling circumstances.
These include being the prin-
cipal beneficiary of an ap-
proved Form I-140, being in
valid non-immigrant status or
authorised grace period, not
having filed an adjustment of
status application, and meeting
certain biometrics and crimi-
nal background requirements.
Further, USCIS will exercise
discretion to determine wheth-
er an applicant demonstrates
compelling circumstances jus-
tifying the issuance of employ-
ment authorisation. PTI

The bill that passed on Friday contains a list of
examples under which rape prosecutions can

These include victims being under the
influence of alcohol or drugs, being frightened
and perpetrators taking advantage of social

A justice ministry official told
AFP earlier this year that the
clarifications were not
“meant to make it easier or
harder” to secure rape
convictions, but “will
hopefully make court verdicts
more consistent”

A penalty of up to three years’ imprisonment

that for the first time or a fine of up to three million yen will be
criminalises voyeurism,  imposed for secretly filming private body
which had only been parts, underwear or indecent acts without a

justifiable reason

The bill also contains a new “visitation
request offence,” as per the justice ministry
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Engg graduate
charged with
stabbing of teen

LONDON

A 31-year-old man being ques-
tioned in police custody in rela-
tion to the fatal stabbing of
three persons on the streets of
Nottingham, including British
Indian teen Grace O’Malley Ku-
mar, was on Friday charged
with three counts of murder.
Nottinghamshire Police said
Valdo Calocane has also been
charged with three counts of
attempted murder of three vic-
tims injured in the attack and
will appear at Nottingham
Crown Court today:. PTI

Pentagon Papers

whistleblower
Daniel Ellsberg
dies at 92
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NEW YORK

DANIEL Ellsberg, the history-
making whistleblower who by
leaking the Pentagon Papers re-
vealed longtime government
doubts and deceit about the Viet-
nam War and inspired acts of re-
taliation by President Richard
Nixon that helped lead to his res-
ignation, has died. He was 92.

Ellsberg, who announced in
February that he was terminally
ill with pancreatic cancer, died
Friday morning, according to a
letter from his family released by
a spokeswoman, Julia Pacetti.

Until the early 1970s, when he
revealed that he was the source for
the stunning me-
dia reports on
the 47-volume,
7,000-page De-
fence Depart-
ment study of
the USrole in In-
dochina,
Ellsberg was a
well-placed
member of the government-mili-
tary elite. He was a Harvard grad-
uate and self-defined “cold warri-
or” who served as a private and
government consultant on Viet-
nam throughout the 1960s, risked
his life on the battlefield, received
the highest security clearances
and came to be trusted by officials
in Democratic and Republican
administrations.

He was especially valued, he
would later note, for his “talent for
discretion.”

But like millions of other Amer-
icans, in and out of government,
he had turned against the years-
long war in Vietnam, the govern-
ment’s claims that the battle was
winnable and that a victory for the
North Vietnamese over the US-
backed South would lead to the
spread of communism through-
out the region. AP

EXPRESS READ

US nuclear-powered sub
arrives in South Korea

Seoul: The US deployed a nuclear-
powered submarine capable of
carrying 150 Tomahawk missiles to
South Korea on Friday. The USS
Michigan’s arrival in South Korea is
part of a recent bilateral agreement
on enhancing “regular visibility” of
US strategic assets to the Korean
Peninsula in response to North
Korea’s advancing nuclear
programme, as per South Korean
officials.
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Web Offset Printing Machine.
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IF YOU’RE
GOING THROUGH
HELL, KEEP
GOING

WINSTON CHURCHILL

E q Smadi rl1lr-u- I:Ilrb

EHI.II.TAS SMALL FINANCE BANK LTD

Hfrnﬁlﬂnd Office: 4th Floor, Phase - Il, Spancer Plaza,
MNo. 769, Mount Road, Anna Salai, Channal,

the Secunily Interesd

divs fram the dale

Tamil Madu, Pincode-600 002. Ph: 044-42995000, 044-42995050

PGSSESSMH HﬂT'ﬂE ilWs, Fule § 1} - for immovable property)

Whereas the undersigned being the Autharzed Officer of Mis, Equitas Sma® Finance Bank Limied
urder the Securdisation and Beconstructian of Financial Assets and Enforcement of Securily Intenest
[Acs, 2002 (54 of 200:21) and Inexercise of powers confered under sestion 1312 rea

i with [Rule 3] o
{Enforcement) Rules 2002, issued a Demand Notice calling upon the below

menticned Barrowers o mepay he oty culstanding amounl menbaned m ke rotice Deng within Go
0 receipt of the saic nolice. SInGe e besw mentioned Borowers having 1aded 1o
repay e Delow shated amount witin the stoulated Uime, nedice 1 hemby given 1o e Delos
renlicned barrpwers and the public in general thal, ke eadessgied has Laken possessan of the
progery described herein balosy in gadrcise of powers o
S@clon 13 of the said Act read wilh Fulg B
Borrowers 0 paricular a
mendicned progeries and any daakngs with the properies will be subject o he charge of Ms Equeas
Small Finance Bank Limited and further interest and ofher chirges thereon
i ke Lo prosisions of sub -seclion (8) ol sectan 13 of the Act in respact of ime availakée, 1o
refaem the Secured assels.”

criferred an hém under Sub-Section (4) of
of he Seunly interes! Enforcament Bules, 200, The
and fha pubd In general arg heredy caulioned not bo deal with the schedals

° Tha Barroaer s altentsan

1 | Name of corporale debtor

FORM A - PUBLIC ANNOUNCEMENT
(Under Reguiation & of the Insolvency and Bankruptcy Board of India
(Insolvency Rasolution Process for Corporate Parsons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS QF

M/s. SRI LAKSHMI SARASWATHI SPINTEX LIMITED

RELEVANT PARTICULARS

M/s. SRI LAKSHMI SARASWATHI
SPINTEX LIMITED

"Satheesh Paradise' No.388, 1si Floor,
o ETATE BAHK uF IHDIAI Valachary Main Road, Selaiyur, Chennai-600 073

Retail Assels Cantral Processing Centre (RACPD *a-'-‘nram! Ph ; 044-2279 467679, Email ; ski. 61039&shi coin

MNOTICE TO THE BORROWER(S) (DEMAND NOTICE)
HOTICE WS 12(2) OF SECURITISATION ANMD RECOMSTRUCTION OF FINANCIAL ASSETS AHD
EMFORCEMENT OF SECURITY INTEREST ACT, 2002 (HEREINAFTER CALLED'ACT')

5.Ho.1: Borrower Mame & Address : MrSekar, S0, MrGovindazamy, Moo 3% Rettal Malal
Srinivasan Nagar, Thiruvottrivur, Chennai = 600 019, Property Address: Flat No. G1, Ground Floor,
"God's Grace Apts", Thirupachur, Thirusallur - 631 203.

Atyour request, the Bank has granted by the Bank, through its TAMBARAM RACPC Branch, HTLA/C |
Mo 37616504553, Date of Notice ; 13.06.2023; Amount outstanding Rs.4,10,719/- (Rupees Four i
lakhs ten thousand seven hundred ninteen Only) as on 13.06.2023 with further interest from |
14.06.2023 and incidental EXPENSES, costs etc.,

= el Ll e

DESCRIFTION OF THE IMMOVABLE PROPERTY: All that part and pi ieCe of the prope rt'_..r cunsmtlnq of
Flat Mo.G1, along with UDS of 350 Sq.1 in the Plot No. 24, "God's Grace Apartmenis™, Sri Karpaga
Yinayaga I'-.Ia-aar. in the Survey Nos, 40272 part and 407/4E, Thirupatehur Village, Thirovallur Taluk
and Thiruwallur District and boundad on the: On the North By - 30 Feet Road, On the South By ; Plot
No. 5. On the East By : Plot Mo, 23, On the West By : Shop No.1 and Vacant Site, (Coverad under
Do 176972000 SROal Thiruvallur)

2 Date of incorporation of
corporate debtor

201122010

Authority under which corporate
debtor is incorporated / registerad

Ragistrar of Companies - Chennai

Corporate ldentity No. / Limited
4 | Liability Idendification Mo. of
corporate debior

U17120TN2010PLCDTE474

S.No.2: Borrower Mame & Address : Residential / Permanent Address (Borrower): Mr.
Suryanarayanan 5, S'o Mr. Sivaramakrishnan, “om Sakthi Flats®, 273, 24th Street, Thillsl Ganga
Magar, Manganallur, Chennai-600 361. Residential / Permanent Address (Co-Borrower): Mrs.
Manjula, W/o Mr. Suryanarayanan, "Om Sakthi Flats®, 273, 24th Streat. Thillai Ganga Magar,
MNanganafur, Chennai-&00 061. Property Address (Borrower): Mr. Suryanarayanan S, S/o Mr
Sivaramakrishnan, Fat No. F-2, "m.a. Desire”, 12, Lakshmi Nagar, Urapakkam, Chennai-602 201,
Property Address (Borrower): Mrs. Manjula, Wio Mr, Suryanarayanan, Flat No. F-2, "M.A. Desgire",
12, Lakshmi Magar, Urapakkam, Chennai-603 201, Dffice Address (Borrower): Mr. Suryanarayanan
sé?‘aru :r]ﬁr Sivaramakrishnan, T S Narayanaswamy College OF Arts And Science, Navalur, Chennai —
B 10

|

Addrass of the registerad office

Mame of the

Barrower|s){Guarantora)

Description of Secured Assal (Immovable Property)

5 | and principal office (if any) of
corporate debtor

No.9, [(Hd No.8], Crescent Road
Shenay Magar, Chennai = 600 030

Al your request, tha Bank has r%rantel:l bry the Bank, through its NANGANALLUR (03351) linked with |
RACPC TAMBARAM (61039) Branch, SBI HﬂlJEII'H'i TERM LOAN A/C NO: 31190204458, Date of |
Holice : 13.06.2023; Amount outstanding Rs.8,74 619/~ (Rupees Eight lakhs sewenty fnur|
thousand six hundred ninetenn only) a5 on 13-&5-2&23, vl are Hable to pay future interest from |
14-06-2023 and incidental expensies, costs oie. |

Branch :
Gummmidipaandi
LAN Mo
SEGUMDICZ12743
Borrowar |

Co-Borrower ;

Mrs.Karnamkeerthana

Mr.Muni Chandrasekar

Praparly-1! Applicant: Karnamkearlhana, Ca-applicant-1
Munichardrasskar, A that plece and parce! of land Vecanl, compeised R
S5.Mo 5 1H1E as per Patla Naw S.No S1VTER with an axband o 2180 Sg,
Siuated at Medd, Thervazhe Village, Gummidipoone Taluk, Thiruwwallur
District and baing boundad an the: Moeth by ; Plot balongs o Mr.Govindharaj
Reeddfvar, Seuth by: Land belangs 1o Mr birs Chandrasekar, East by Vacan]
Land, West by; 3 Feet Passage and Winayakar Ko Sirest. Magsurement:
situaded 3l wilhe the Sub-Begistration Destrict of Gummidiposndi and
Reqgistration Distict of Chennai Karth,

B Insolvency commencement date
in respect of corporate debtor

15t June, 2023 Order of NCLT,
Chennai Bench Court-l in
CP{IB)/252/CHE 2022

7 | Estimated date of closure of
insolvency resolution process

12th December, 2023
|Seing 180 days from Insolvency
commancement date]

8| Name and registration number of
the insolvency professional acting

Demand Notice Dale & Amount
02033023 & Rs.25.45 4%/

Date of Possession
14,06, 2023

a5 interim resolution professional

Date : 17.06. 2023
Place : Chennal

Authorised Officer,
Equitas Small Finance Bank Limited,

Address and e-mail of the interim
9 | resolution professional, as

registered with the Board

E q Sradl rh:nu- I:Ilri

EﬂHITﬁE SMALL FINANCE BANK LTD

Registerad Office: 4th Floor, Phase - Il, Spencer Plaza,
No.769, Mount Road, Anna Salai, Ghennai,

the Secunity Interest

diys fram the date of

Seclon 13 of the sa

Tamil Nadu. Pincode-800 002. Ph: 044-42985000, 044-42995050

POSSESSION NOTICE iws. Rule & (1) - for immavable progerty|

Whereas the undersigned being the Autharized Offcer of Mis, Equitas Small Finance Bank Limiled,
under the Securtisation and Beconstruction of Financial Assets and Enforcement of Securily Inienest
[Acs, 2002 (54 of 200271 and In exercize of powers confered under section 1312) read with [Rule 3] of

{Enercement) RBules 2002, issued 8 Demand Matice calling upen the below

FIERT 0N e I,*-:_'url,‘:-'a.“"rs o repay e fodal oulstand FIG AT url menhored @ e nolice b 1915 wnkhin gl

receipt ol the sald nolice Since e below mentioned Bomowers feEving faiad 1o

repay e Dalow skabéd amauni within e stpulaled time, podice 15 heneby given 1o the. below
menticned barrgwers and the public in general thal, the wndessigned has Baken possessan of he
pregery described herein below inoexercise of powers
o Act read with Bule & of (he Secunity inlerest Enforcement Rules, 2002, The
Borrowers 0 panicular and the gubhs in genéral afeg harely caulioned nat b3 deal with the schieduala
rerticned properies andany dealings with (e progaeries will be subjecl b e charge of Mis, Equatas
Sl Finands Bank Lemited and lurlher inberes] and olber charges thergan.”
15 mwted o provisions of sub —seclion (8) of section 13 of the Act, in respact of lime availabse, 1o
redasm the secured assels.”

conferred an ham under Sub-Saction (4) of

The Barrewear's attenl=on

10} Address and e-mail to be used
for correspondence with the
interim resadution professional

CA. Mahalingam Suresh Kumar
Req. No.-IBBI/IPA-0011P-
POOTI0/201 718110217

SPP & Co., Chartered Accountants,
Mo 27/9. Nivedh Vikas,

Pankaja Mill Road, Puliyakulam,
Coimbatore - 641 045.

Maob: +91 73730 52341/
G4538 10404

a-mail ; skssl cirp@Egmail.com
/misureshkumar@icai,org

DESCRIPTION OF THE IMMOWVABLE PROPERTY: Schedule A: All that piece and parcel of vacant
house site, bearing Plot Mo. 12 (Twelvel measuring an extent of 2344 sq.8., (Two thousand three
hundrad and forty four square feet) in the Layout named "LAKSHMI NAGAR" (Layout approved by
LA/OTCP 601/97) comprised in Old Survey No.32, Patta Mo. 1736, as per patta New Survey
Mo, 32/1C (Thirty twa / one G} situated in No.4. URAPPAKKAM VILLAGE, Kattankulathur panchayat
union, Changalpatu faluk and Kancheepuram distdict, in the regestration sub-gistrict of
Guduvancharl and registration district of south=Chennai: Borth By Plot No, 11, South By ; Vacant
Land, Eazt By : Vacant Land, West By @ 23 Feet Wide Road. Meazuring East to West on the
Worthern Side ;62 Feet, EastioWest on the Southern Side : 63 Feat, MNorth to South on the Eastern
Bide 1 40 Feet, Morth to South on the Western Side - 35 Feet. In all sdmeasuring an extent of 2344
5q. Feet. Or thereabowts. SCHEDULE 'B' PROPERTY (Land Apgreed to be Gonveyed to the Party of
the Third Part} All that piece and parcel of vacant house-site with all the rights and privileges
appertaining thereto, measuring an extent of 293 5q. Feet of Undnided Share of Land (the relevant
land area for the proposed flat of the PARTY OF THE SECOND PART) a portion of the above said
Schedule A mantioned property, SCHEDULE 'C PROPERTY  Flat No. F-2 in the First Floor of the
Building known as ‘M.A. Dasira” with an area of 560 Sq. Feat (including common area). DETAILS OF
SITE: Flat Mo.F-2, First Floor, M.A Construction |, Plot No12, Lakshmi Nagar, Urapakkam,
Chengalpatty T:Lluk Kanchegpuram District, District - 603 202, Comprized in 5.Mo0.32, 32110 as per
Fatta, Urapakkam Village, Chengalpatte Taluk, Kanchegpuram District and lying within the Sub-
Registration District of Guduvancheri and Ragistration district of South-Chennai;

111 Last date for subméssion of claims

28th June, 2023

5.Mo.3: Borrower Mame & Address : 15t Applicant Address: Mrs. L. Valarmathi, W/o. Mr N
Lakshmanan, No.6271, No.4 F2, 5 Rangam New Town, 4th Street, WIMCO NAGAR, Tiruvottiyur
G00057. 2nd Applicant Address: Mr.N. Lakshmanan, S5/0. Matarajan Mo 6271, No 4 F2, Sri Rangam
Mew Town, 4th Street, WIMCGD NAGAR, Tirwvottivur- 00057 . Property Address: Mrs. L. Valarmathi
& Mr. M. Lakshmanan, Flat No.F2, First Floor, 56 Karpaga Vinayaga Nagar, Thirupachur Village,
Thirvallur Taluk. Thiruvallur 0f- 631101,

12 Classes of creditors, if any, under clause (b) of sub-section (64) of NIL
section 21, ascertained by the interim resolution professional

13 Mames of Insolvency Professionals identified to act as Authorised |
Representative of creditors in a class (Three names for each class) NiL

() Helevant Forms and
14 (b} Details of authorized
representatives are available at:

wwwibbd gotin = Quick Links = Downloads
— |BEI {Insalvency Resolution Process for
Corparate Persors) Regulations, 2016 .

At your request, the Bank has granted by the Bank, through its Kundrathur Branch, HTL A/C NO - |
37615713783, Date of Notice : 13.06.2023; Amount outstanding Rs.4,27 467/- (Rupees Four |
lakhs twenty seven thousand lour hundred sixly seven only) as on 13.06.2023 with further inferest |
from 14.06.2023 and incidental expanses, costs lc. |

/252 (CHE2022]

Mame of the

Barrowen| sy Buaranbona)

Description of Secured Asset (Immovable Property)

Branch: Mint
LAN Ma :
EMFMINTO034459
Borrowers:

1. MrMurugan

2. Mirs.Kanimozhdi

A thal Pieca and parcel of land and Building, Baarryg, Flat No.G1,in Grownd Floor
with Supar Buill vp Arsa of £20 Sq.ft. includes common right in common Area
Comprisad inold 3, Mo, 7446, New S Mo T43648 TS No 430 with &0 extentof LIDS
350508, (Outof 2314508, psihsted atWard E. Block o, 15, Flet Mo 7, Sririvasan
Slnaal, Gangai Nagar, Koratfur Vilage, Ambattur Taluk, Presenlly Thineallur Diséicl
and being Bounded on the: Marth by : Vecant house siles Sauth by - 24 feal Roed
Enown 83 snnivasan sieet Easthy ; Residaptial Apartmant comprisad in Flot Nog
Waest by : Flot Nod  Meagurement: 820 Silsaled at within the Sub-Regisiration
District ol Vilvakkam and Ragistration Disticl of Channai Cenlral,

entry No. 10.
The linancial craditors shiall submit thekr

glectronic maans.

class [specify class] in Form CA.

Demand Motice Date & Amount
J0-03-2023 & R 30005032 (-

Date of Possassion
15.06. 2023

Place : Coimbatone

Date ; 17.06.2023
Place : Chennai

Bwtharised Officer,
Eguitas Small Finance Bank Limited.

Date

Motice is hereby given that the Mational Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the
M/s.5R1 LAKSHINI SARASWATHI SPINTEX LIMITED on 15th June, 2023 [CP(IB)

The creditors of M/s. SRI LAKSHMI SARASWATHI SPINTEX LIMITED, are
hereby callad wpon to submit their claims with proof onoor before 29th June, 2023
to the interim resolution peofessional at the address mentioned agaminst

claims with prool by electronic means

onky. Al other creditors may submit the claims with proof in person, by post of by
A financial creditor belonging to a class,as listed against the entry No. 12, shall
indicate its cholce of authorized representative from among the three insolvency
professionals listed against entry No.13 to act as authonzed representative of the

Submission of false or misleading proofs of claim shall atiract penalties.

(CA. Mahalingam Suresh Kumar)

16.06.2023  Name and Signature of Interim Resolution Professional

residential Flat No.F2, First Floor with SBUA of 570 Sq M oand IJI]B of 350 Sq.0t., bearing Plot No_24,
comprized in Sorvey Mos 402/2PART and 40148 in the layout known as “Eri Karpaga Vimayaga
Magar”. approved by D.T.CP No 252/2008, situzted at No.58, Thirupatchur Village, Thiruvallur
Taluk Thiruvallur District in SRO-Thiruwallur, Registration District Kancheepuram admeasuring total
land extent of 1500 Sq.0 with total land being Bounded: On the North By © 30 Feet Road, On the
South By : Plot No.5, On the East By : Plot No.23, On tha West By : Shop No.1 and Vacant site
Measurament; East 1o West on the Northern Side : 36 Feet, East to West on the Southern side ; 34
Faat, North to South on the Eastern side : 50 Feat, North to South on the Westarn side : 50 Feet
Sltuatud within the Sub Registration District of Tmrhualiur SCHUDULE-B: 350 Sq, Fr., of Undivided
share of tand gut of 1500 Sq. Ft., in Schedule A property. SCHEDULE - C: 570 Sq. F., of plirth area
bearing Fat Mo F2 in First Floor in 'Gods Grace Apartments” in the Sched L.-IEA;}ru;}ert'_..-.

Bz viou have defaulled in repayment of vour dues to the bank, we have classified vour account ag
Hon-Perorming Assels with effect from 3.Mo. 1: 27.04. 2!]!2 EMNo. 2: 31.12.2018, S No. 3:
27.05.2022, in accordance with the directions of Reserve Bank of India_ For the reasons stated above
we heraby give you notice under Section 13(2) of the noted Act and call upon you to discharge infull
your liabilities by paying to the Bank the amount mentioned above with contractual rate of interest,
incidental expenses, oost, charges etc., within a period of 60 days from the date of this notice, failing
which pleaze note that we will, at your risks as to costs and consequences, exercise the powers
vested with the bank under Section 13 of the Act, 2002 against the securad assets mentionad above.
Please take note that as per Section 13(13) of the aforesaid Act, you are restrained from transferring
by way of sale, lease or atherwise any of the secured assets referred fo above.

We invite your attenfion to the provisions of sub-section (8) of Section 13 of the SARFAES] Act
which speaks about the time available to the borrower/guarantor to redesm the secured assels.

Date : 13.06.2023 AUTHORIZED OFFICER,

Place : Chennai LS80, RACPC - TAMBARAM
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Funds delayed, Pillur 3 scheme trial run deferred

ARAVIND RAJ @Coimbatore

THE trial run of the Pillur
Scheme 3 project has been post-
poned as the project works have
been delayed due to the issues in
fund sanction and the arrival of
raw materials.

The Pillur Scheme 3 is one of
the major projects that is being
carried out in Coimbatore by
state government at an estimat-
ed cost of 779.86 crore to cater
for the water needs of the Ku-
richi, Kuniyamuthur and Kavu-

nadampalayam municipalities,
seven town panchayats and one
village panchayat, that were
added to the Coimbatore Cor-
poration a decade ago.

The project will be able
to supply 178.30 MLD of
water to the added areas
of the CCMC through
the Tamil Nadu Water
Supply and Drainage
Board (TWAD) once complet-
ed. The project is being carried
out in 3 packages which include
the construction treatment

plant, pumping station, tunnel,

storage tanks, and installation
of water pipelines.

Sources said that the con-

struction of the treatment

plant with a capacity of

treating 178.30 MLD of

water daily was complet-

ed at ¥104.90 crore. Of the

% 104.9 crore,X77 crore is

spent on the construction

and the remaining amount is

used for Operation & Mainte-

nance (O&M). Similarly, the con-

struction of the water pumping

35 stray dogs caught, sterilised on
1st day of Kovai corpn’s special drive

EXPRESS NEWS SERVICE @ Coimbatore

A total of 35 stray dogs were
caught by trained dog catchers
on Friday, the first day of the
two week special drive an-
nounced by the Coimbatore city
municipal corporation (CCMC.
Speaking to TNIE, CCMC vet-
erinarian Dr Saravanan said all
the dogs were sterilised and ad-
ministered anti-rabies vaccina-
tion. The civic body has provid-
ed two vehicles to catch stray
dogs and bring them to the ABC
(Animal Birth Control Centres).
Apart from them, the Human
Animal Society (HAS), another
NGO has been allotted a vehicle
to catch stray dogs. Public can
contact 99444-34706 (Prani Mi-
tran) and 93661-27215 (Human
Animal Society) and also contact

the concerned zonal assistant
commissioners, health inspec-
tors and health officers regard-
ing stray dog menace.

Legal neutering of stray dogs

and rabies vaccination drives
for stray dogs are being carried
out at Seeranayakanpalayam,
Ondipudur and Ukkadam ABC
centres.

station has been finished at a
cost of %134 crores. Out of the
84.44 km of pipelines including
30 km of the main lines of raw
water and clear water lines, of-
ficials have finished installing
about 50 km.

CCMC Commissioner M Prat-
hap said around 80% of the
works have been completed now
and due to some pending work,
they won’t be able to start start
water supply by the end of
June.“Releasing of funds got de-
layed due to some issues. Now

we have released about %80 crore
for the TWAD who has carrying
out the project works. Also, the
pipe manufacturers at Thoga-
malai in the Karur district faced
a few hurdles which resulted in
the delayed arrival of the pipe-
lines. Currently, we have com-
pleted constructing one of the
two Master Storage Tanks with
a capacity of 73 lakh litres of wa-
ter. So we are planning to con-
duct the trial run after complet-
ing the works fully by July end,”
he added.

Man who barged into MLA’s
office was from KL: Police

EXPRESS NEWS SERVICE @ Coimbatore

THREE days after a man who
tresspassed into the office of
MLA Vanathi Srinivasan and
died hours later in a road acci-
dent, Coimbatore city police
have established his identity as
M Karthik, a native of Kerala.

According to police, Karthik,
who was aged around 30 was a
suspect in 2004 robbery case in
Ernakulam central police
station

On Monday evening, he barged
into Vanathi’s office, but was
chased away by the office assist-
ant. He died hours later after get-
ting hit by a speeding govern-
ment bus near the Race Course
police station.

His fingerprints were upload-
ed by Kerala police on the Na-

tional Automated Fingerprint
Identification System (NAFIS).
Race Course police check the
dead man’s fingerprints in the
database which revealed his
identity. Following this, Race
Course police went to Ernaku-
lam on Friday to collect more
details about the deceased.

According to police, in 2004,
Karthik had given an address to
Kerala police. Race Course po-
lice visited the place on Friday
and found that the buildings
there had been demolished.
They are now trying to trace two
persons who were arrested along
with Karthik in 2004.

Once, Karthik’s family is
traced, police plan to bring them
to the mortuary of the Coimbat-
ore Medical College Hospital
(CMCH) to confirm his identity.

Kovai forest dept inducts second sniffer dog

4 Coimbatore: Coimbatore Forest Department has inducted a sniffer
. dog, the second, in the force. Last year, the department inducted
Valavan, a Chippiparai breed, to prevent forest related crimes in
seven ranges such as Coimbatore, Madukkarai, Boluvampatti,
Periyanaickenpalayam, Karamadai, Mettupalayam and Sirumugai
in the division. The second dog is a Doberman and is named as
Bhairava. According to sources, he is being trained in Boluvampatti
Range in the mornings and evenings.

EXPRESS READ

TNAU rank list out: Three students secure 2007200

Coimbatore:Tamil Nadu Agricultural University (TNAU) on Friday released the rank list of
undergraduate admissions for the 2023-24 academic year. On the rank list, three students
secured a 200/200 cutoff score. G Dhivya a native of Villupuram, P Sriram from Maduraiand S
Muthulakshmi of Tenkasi are the top scorers. Further, 15 students got a score of 199.50 /200. V-C
Geethalakshmi said, “TNAU received as many as 41,434 applications for 14 undergraduate degree
programs and this is 3,000 applications more compared to previous year. On it, 36,612 applicants
are found eligible. The online counselling for the special quota will start on June 30 and general

quota in July first week. First year classes will start on July third week.”

ﬂ Twitter @ xpresstn
H ‘TNIE Tamilnadu’ @ xpresstn

FORM A - PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insobvency and Bankruptcy Board of lndia
{insofvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF

M/s. SRI LAKSHMI SARASWATHI SPINTEX LIMITED

RELEVANT PARTICULARS

1 | Name of corporate deblor M/s. SRI LAKSHMI SARASWATHI
SPINTEX LIMITED

9 L‘Iate of incorparatian of
C".IF".II'.IF'[TE' r‘&htur

Authurlt:. urider which Lnrpur.ile
debtor is incorporated / registered

Corporate ldentity No. [ Limited
4 | Liabdlity ldentification Mo. of
corporate debtor

Address of the registered office
5 |and principal office {if any) of
corporale debtor

B In':c-lu'Pnc'y commencement |:|atE
in respact of corporate debtor

20i12/2010

Registrar of Companies - Chenna

UA7120TN201OPLCOT 8474

No.g, [Dld No.8), Crescent Road,
Shenoy Nagar, Chennai - 600 030

15th June, 2023 Order of NCLT,
Chernai Bench Court-llin
CP(IB)/252/CHE 2022

1 2th December, 2023
[Being 180 days from Insalvency
commencement date]

f | Estimated date of closure of
insofvency resolufion process

CA. Mahalingam Suresh Kumar
Reg. No.-IBBLIPA-001/1P-
POOT10/2017-1810217

SPP & Co., Chartered Accountants,
No.27/9, Nivedh Vikas,

Fankaja Mill Koad, Pulivakulam,
Coimbatore - 641 045.

Mob: +91 73730 52341/
94888 10404

g-mail : slssl.cirpa@gmail.com
‘maureshkumanzicai.on

11| Last date for submission of claims | 29th June, 2023

Classes of creditors, if any, under clause (b) of sub-section (BA) of
section 21, ascertained by the inferim resalution professional

Mames of Insolvency Professionals identified 1o act as Authorised
Hepresentative of creditors in a class (Three names for each class) ML
(a) Relevant Forms and wwwibblpovin = Cusck Links = Downloads
14| (B} Details of authorized —+ [BBI (Insodvency Resalution Process for
representatives are available at; | Corporate Persons) Regulations, 2016

Motice is hereby given that the National Company Law Tribunal has orderad the
commeancement of a corporate insolvency resolution process of the
M/s.5RI LAKSHMI SARASWATHI SPINTEX LIMITED on 15th June, 2023 [CP{IB)
252 /CHE2022]

The creditors of M's. SRI LAKSHMI SARASWATHI SPINTEX LIMITED, are
heretwy called upon to submit their claims with proof on or before 29th Jung, 2023
o ihe inferim resolution professional at the address mentioned against
eniry Mo, 10

The financial creditors shall subrit their ckaims with proof by elecironic means
anly. All other creditors may submit the claims with proof in person, by post or by
glectronic means.

& financial creditor belonging to a class,as listed against the entry No. 12, shall
indicate its choice of authorized representative from among the three insolvency
professionals lsted against entry No.13 to act as authorized representative of the
class [specify class) inForm CA.

Submission of false or misleading proofs of claim shall attract penaliies.

Plage : Coimbatore (CA. Mahalingam Suresh Kumar)
Date :16.06.2023 Name and Signature of Interim Resolution Professional

8 | Name and registration number of
the insolvency professional acting
as imterim resolution professional

Address and e-mail of the interim
9 | resolufion professional, as
registered with the Board

10{ Address and e-mail to be used
fior COormasponcence with the
imterim resolution professeonal

12 MIL

13

/thenewindianxpress
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Entry of human being into septic tank is prohibited.
Do not engage unlicenced sewer lorries for cleaning septic tanks.
Do not discharge sewage into open spaces and water bodies. /

epapel : new“nexpress .}m

According to the Prohibition of

«2 Employment as Manual Scavengers and

% Their Rehabilitation Act, 2013 (PEMSR
Act, 2013)
entry of a human being in the Septic tank

under no circumstances

is permitted. Septic tanks should be
cleaned only by using machineries.

According to Section 7 of
the PEMSR Act, 2013, no person, local
authority or any agency shall directly or

indirectly engage or employ any person
for hazardous cleaning of sewer / septic tanks.
Violators of the above provision will be subject to
criminal prosecution.
Offence committed for first time is punishable with
imprisonment for two year or with fine
of rupees two lakh or with both.
Offence committed for the second or
subsequent time shall be punishable
with imprisonment for five year or with a fine of

rupees five lakh or with both.

In case of death during cleaning of sewer
or septic tank, the owner / contractor /
employer who has engaged or
employed the person for this work will

DIPR/ 665 /DIS/2023

be prosecuted under the PEMSR Act, 2013; Indian
Penal Code and other applicable laws. Further, as per
G.0.Ms.No.83, MA&WS(MA.2), dated 07.06.2022
Municipal Administration and water supply
Department, compensation of Rs.15 lakh shall be
paid to the legal heirs of the deceased worker.

As per G.O.Ms.No. 183, dated
31.12.2022, Municipal Administration
and Water Supply Department and as per
the Tamil Nadu Urban Local Bodies and
Chennai Metropolitan Area Septage
Management (Regulation) Rules, 2022 / the Tamil
Nadu Urban Local Bodies Rules, 2023, all sewer
lorries used for collecting, transporting and disposal
of faecal sludge and septage must get licence from
the respective local bodies and from Chennai
Metropolitan Water Supply and Sewarge Board, as
the case may be, on submission of relevant
documents.

Faecal sludge and septage should be
discharged only at sewage pumping
stations, sewage treatment plants and
faecal sludge and septage plants
specifiedinthe licence.

Sewer lorries should be properly
maintained. The movement of sewer
lorries  will be monitored with GPS
devices and tracked.

Citizens can contact the toll-free
number 14420 and avail the septic tank
cleaning service from 19.06.2023

Greater Chennai Corporation areas and

from 30.06.2023 in all other urban local
bodies on payment through licensed operators.

The Licensed desludging operator can also receive
the request for cleaning the septic tank directly from
the customers. However, they shall provide the
details of the service request (Name/ Address/
Mobile no. etc. of the consumer) to 14420 before
undertaking the work.
The sewer lorry operator shall procure

b6 Personal Protective Equipments(PPE)
1 namely, reflective clothing (Apron), safety
v eyeglasses/goggles, headgear, safety gloves,
~ gumboots and safety face mask and ensure
that they are available in the lorry at all times
and used by the workers while carrying out
work using machines. A fan should also be
available to blow away the gases.

Sewer lorries, which are found violating the above
provisions will be fined Rs.25,000/- in
the first instance; Rs.50,000/- for the
second instance; and the lorries
involved in repeated violations will be
seized and penalty will be imposed.

Additional Chief Secretary
Municipal Administration and Water Supply Department




